F. No. 13-50/CESTAT/CPIO-ND/VPP/2018

: Customs, Excise and Service Tax Appellate Tribunal
. West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 13-50/2018

Subject: Information under Right to Information Act 2005.
Sir/Madam,

Please refer to your RTI application No. NIL dated 06.06.2018, received by
transfer from U.S. Ad.1C, in this office on 09.07.2018, under RTI Act 2005, the
information received from the officer concerned Dy. Registrar (Admin)
containing 01 pages is enclosed herewith for your reference please.

'Therefore, you are requested to please acknowledge the receipt and
deposit Rs. NIL (@ 2/- per page) to this Tribunal by cash or DD in favour of
Accounts Officer, CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appeal under section 19 of RTI Act within thirty
days before Hon’ble First Appellate Authority, CESTAT New Delhi.

CESTAT, New Delhi
Date: 13.07.2018

Copy to:
1. Sh. Mahendra Pratap Rana
C-67, II-Floor, Opposite Canara Bank
Munirka, New Delhi-110067

2. Sh. S. Bhowmick,

U.S. to the Govt. of India,

Ad.1C (CESTAT)

Ministry of Finance, Dept. of Revenue,
North Block, New Delhi-110001

(CLSTIVS 20T € 3 SERVICE TaX APPELLETE TRISURAL)
SLTTRL 0 8 SERVICE TAY APPELLATE TRIBUNAL
NEW DELH-110066 HA
ISSUED ON

13 JUL 2018

|SIGN. (DISPA SECTION))




F. No. 33/RTI/Misc./CESTAT-ND/Admn.2018- Vol iil @
Customs Excise & Service Tax Appellate Tribunal

West Block No. 2, R.K. Puram, New Delhi — 66

Dated : 12/07/2018

CPIO ID No.13-50/2018
Administration Section

Sub :Information sought under Right to Information Act, 2005

Sir,

With reference to RTI Application No. NIL dt.06-06-2018 of Shri
Mahendra Pratap Rana in CPIO ID No.13-50/2018 | am to say that the
information sought therein is not related to this office.

Yours faithfully,

4 _

Deputy Registrar (Admn.)
To :

\70//A.R., CESTAT, N. Delhi.



F. No. 13-50/ CESTAT/CPIO-ND/VPP/2018

Customs, Excise and Service Tax Appellate Tribunal @
o West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 13-50/2018

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Shri/Smt. Mahendra Pratap Rana (No. NIL
dated 06.06.2018) received by transfer from U.S. Ad.1C, in this office on
09.07.2018, under RTI Act 2005 (copy enclosed) wherein certain information are
sought as mentioned therein is related to your section.

Therefore, in terms of the provisions of Section 5(4) read with Section 5(5) of RTI
Act 2005 the RTI application CPIO ID No. 13-50/2018 is forwarded herewith to you as
CPIO under section 5(4), with request to provide the correct and para wise
information/inspection on or before 25.07.2018 directly to the applicant as
permissible under the RTI Act & DOP & T. O.Ms within the stipulated time, failing
which, as CPIO under section 5(4), you will be responsible for delay/denial and
penalty if any, under section 20 of RTI Act. Further requested to follow OM
No0.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M. No.
1/18/2011-IR dated 16.09.2011.
Note:-
1. If the information is not available with your section or you, if have knowledge,
please reply from where it may be retrieved, without delay within 05 days.

2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.

3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made thereunder, under intimation to the undersigned.

Encl; As above. VL%Q
. @]

CESTAT New Delhi
Date: 10.07.2018

or Compliance to:
. DR (Admin)

A\ Copy to: (For Information)

1. Sh. Mahendra Pratap Rana
C-67, II-Floor, Opposite Canara Bank
Munirka, New Delhi-110067

2.°Sh. S. Bhowmick,
U.S. to the Govt. of India,
Ad.1C (CESTAT)
" Ministry of Finance, Dept. of Revenue,
North Block, New Delhi-110001
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9 F No. R.20011/149/2018-Ad.1C (CESTAT)

Government of India (L“/&
Ministry of Finance o 3‘ (7:}\
i

Department of Revenue

sk %
03.07.2018
To
The CPIO,
CESTAT, West Block No.2,
R.K. Puram, New Delhi — 66.
Subject: - Transfer of RTI application u/s 6(3) of the RTI Act —reg.

Sir,

[ am to refer to an RTI application dated 06.06.2018 from Sh. Mahendera Pratap Rana.
The same is being transferred under section 6(3) of the RTI Act for providing the requisite
information to the applicant directly in terms of the provisions of the RTI Act-2005, under
intimation to this department.

Encl: - As above

Under Secretary to the Government of India/CPIO
Tele: 2309 535



¥S+ 640 | 2018 LeSTH~ Do

Now...®MSYq0. /2018-RT! Cell >

Government of India
Ministry of Finance

Department of Revenue
% ¥ K ok k

North Block, Ne Telhi
Dated:lq, 8. lg
OFFICE MEMORANDUM

........................................................................................................................................................................

lPlease find enclosed hepewith an RTI Application/Appeal received in the RTI Cell orl date
\8\4' Lg...from..: ................... &[c 194 R e dated..].g.lﬁ s
’3 s TEGATING

in respect‘)‘of Shn/jmt%—MrHCLhende B2 AL S
%0.. SIRM M” /NE-......which concerns the CPIO/AppeHate—Atﬁhﬁﬁfy

2. The RTI ApplicatiorllAppeaﬁs"being transferred/forwarded to the..............
~eeennn.8fter going through the allocation of Business Rules of the Government of

India/Induction material of the Department of Revenue as the subject matter pertains to the above
mentioned Ministry/Department/Ofﬁce/CP!O.

3. Final reply may be sent to the applicant directly by the concerned CPIO/Appellate Authority
within the stipulated time frame under the RTI Act, 2005. A copy of the final reply may also be endorsed
to this cell for information.

Encl: as above

S ona

(shashi Arobay|° /€

Section Officer, RTI Cell
Tel:23095588
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FORMAT OF APPLICATION FOR SEEKING INFORMATION @

TION ACT-2005

® ‘. Application ID No. :
R e e (For official use)
! .
To, | Lp oy o
The Public Information Officer ’
Ministry of Finance, Government of India g, ;. ST
167-A, North Block, New Delhi-110001; -~ toove o~ - - |
1. Name of the Applicant : Dr. Mahendra Pratap Rana

2. Address : C-67. 1I-Floor, Opposite Canara Bank
’ Munirka, New Delhi-110067

3. Particulars of information : Total No. of Joint Secretaries, Group-A and Group-B
Officers belong to General, SC, ST, OBCs Categories
and Christians, Sikhs, Muslim Community in the
o013 Departments of

enbeari

j K | Department of Economic Affairs
e Department of Expenditure
¢ Department of Financial Services

¢ Department of Investment and Public Asset Management

e Department of Revenue

In the Ministry of Finance
Government of India, North Block, New Delhi

(a) Concerned Office/Department :  Ministry of Finance, Government of India
167-A, North Block, New Delhi-110001

(b) Particulars of information required : 1. Total No. of Joint Secretaries, Group-A and Group-B
Officers belong to General, SC, ST, OBCs Categories
and Christians, Sikhs, Muslim Community in the
Departments of:

Department of Economic Affairs
Department of Expenditure
Department of Financial Services

e Department of Revenue

In the Ministry of Finance, Government of India

167-A, North Block, New Delhi-110001

(1) Details of information required : Asstated against Column no. 3 (b)
@(AW‘V") %T\Cmuz g Cont.....on page 2
ye © Qe
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Department of Investment and Public Asset Management



@

o .
. _ (ii) Period for which information asked for:  No period
(iii) Other details : NIL

4. Format in which information is required: (A) Original copy of the above stated document,
if it is priced, let me know the cost of
the document
OR

(B) if original copy is not available, send a
Photocopy copy of the original document
attested by concern official along with seal.

(C) I'will pay the cost of the Photocopy.

5. Mode of delivery expected (ordinary post, Speed Post
speed post, by courier, by hand, through
internet or e-mail, by fax etc.). Additional
fee may be charged to cover the cost of
delivery. ‘

6. The information can be furnished within 30 days as prescribed under Section 6 (1)/ the
information sought for concerns my life and liberty, therefore the information may be
furnished to me within 48 hours (Please delete the inapplicable portion:.

7. Without prejudice to my rights under the RTI Act 2005, to facilitate faster retrieval of

~ information, I would like to state that the information could be available in the Office of Public
Information Officer, Ministry of Finance, Government of Indial67-A, North Block, New
Delhi-110001 (Please indicate the name of concerned Office/ Department of the Institute).

8. I state that the information sought does not fall within the restrictions contained in section 8 and 9
of the Act and to the best of my knowledge it pertains to your office.

Information Act 2005.
10- A Postal Order/Bank Draft No. 43 £ 9 S 425 dared_ 4?-56 112 isenclosed
(Please tick one and delete the remaining two options)

Place: New Délhi
Date : 06-06-2018

(Dr. Mahendra Pratap Rana)
Postal Address: C-67, II-Floor, Opposite Canara Bank
Munirka, New Delhi-10067
E-mail address:ruralinstitute201 l@gmail.com
bss_india63@yahoo.com
Tel No.011-26196300 & 09871143003 (Mobile)




i R N i A T
o ~u‘;z~t m-tsoumet}:«_ 2‘0 W G
q,«¢ wNie SRREIRY -1~‘~ ;T‘r{r?\~ o~
. ﬁ‘ L

R I TR L} _{_( ,Lu(fv_ La& } V(:‘,-
b

el . CEFE, -Lﬂ@ffi;rw

YKo

- L . . "jf—L ;'i( :-,L _x_;».' B ] “i" :;!f: j

N

g X, Mond

V=,




